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No. Gen./11/06/2026/..841. .. Date:.01/05/2026
Copy forwarded to the following for information and necessary
action:-

1. All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur
(Registrar (CPC), RHC, Bench Jaipur with a request to upload the
same on High Court website)

The District & Sessions Judge, Pali

The Chief Judicial Magistrate, Pali

The Concerned Court through District Judge, Pali

AQJ (Confidential/ RJS Estt./ RJS Leave/ SC Estt.-I/ SC Estt.-II/ HC
Estt./ Statistics/ Budget/ Building/ Bill/ Computer Cell.

w\\
REGIST/UQ/R LES)

ol N



- RS U.01(01)RITA/ 2026 | S, f&aiE 29.04.2026

- e
»E e

mmwm 2023 (mzoaawmmm
iw)zﬁ‘tmsaﬁrmmmmmmﬁszﬁmmmga SEE 5T
_eE & guaRd ¥, sy wwer, Baifte wwe R afRee e
RiC :aazmmmmzs)mmmammm
ﬁzﬁms =i e R T T A qm wd Fnfr el ¥ -

®.3. aaqfaammmam :" Fsmr/z:ame’ra mzﬁrw
Lk . T g 4

§m)mmmafﬁa
- dre- T FARTEE & AN SaiET SRt Al gren wfeen. 2023 &
‘ W%WWWW@WWWWWWW

Copy forwarded to the following for information and necessary
action:-

1. All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur
(Registrar (CPC), RHC, Bench Jaipur with a request to upload the
same on High Court website)

The District & Sessions Judge, Deedwana

The Chief Judicial Magistrate, Deedwana

The Concerned Court through District Judge, Deedwana

AOQ]J (Confidential/ RJS Estt./ RJS Leave/ SC Estt.-I/ SC Estt.-II/ HC
Estt./ Statistics/ Budget/ Building/ Bill/ Computer Cell.
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RAJASTHAN HIGH COURT, JODHPUR

Copy forwarded to the following for information and necessary
action:-

1. All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur
(Registrar (CPC), RHC, Bench Jaipur with a request to upload the
same on High Court website)

The District & Sessions Judge, Jodhpur District

The Chief Judicial Magistrate, Jodhpur District

The Concerned Court through District Judge, Jodhpur District

AOQ]J (Confidential/ RJS Estt./ RJS Leave/ SC Estt.-I/ SC Estt.-Ilf HC
Estt./ Statistics/ Budget/ Building/ Bill/ Computer Cell.
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RAJASTHAN HIGH COURT, JODHPUR

Date:01./05/2026

Copy forwarded to the following for information and necessary
action:-
All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur
(Registrar (CPC), RHC, Bench Jaipur with a request to upload the

same on High Court website)

The District & Sessions Judge, Kota
The Chief Judicial Magistrate, Kota
The Concerned Court through District Judge, Kota

AOJ (Confidential/ RJS Estt./ RJS Leave/ SC Estt.-I/ SC Estt.-1I/ HC
Estt./ Statistics/ Budget/ Building/ Bill/ Computer Cell.
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RAJASTHAN HIGH COURT, JODHPUR

No. Gen./I1/06/2026/.843..... Date: 01./05/2026

Copy forwarded to the following for information and necessary

action:-

1.

kNN

All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur
(Registrar (CPC), RHC, Bench Jaipur with a request to upload the
same on High Court website)

The District & Sessions Judge, Barmer

The Chief Judicial Magistrate, Barmer

The Concerned Court through District Judge, Barmer

AOQJ (Confidential/ RJS Estt./ RJS Leave/ SC Estt.-I/ SC Estt.-II/ HC
Estt./ Statistics/ Budget/ Building/ Bill/ Computer Cell.

REGISTRA /Egu ES)



ma SR
- wE .1';‘-;"%591(‘0;)32:32:}'2026 . smgz famas 29. oazoze

«e [ X
s ERS

mm%ﬁammm: 1950 (¥ wsoaﬂmmrm,y
' 7)ﬁmrﬁmmaw1zeﬁrmﬂm<1)mmtsaﬁrm
() T R AR e Sfa, 2023 (8 2023 @ el T

'f e 46)‘<ﬁr arr 9 #fr smi'tirf(t) gmm qmm; uRNT £, :Q

 UGIEYE 3R ST & QAN @, 959 iR Rwfatta afts e
_'amerwmagmm%mﬁzwgrﬁma@a@'
eutmragh L s e .

L3I m e _m/«-—mm;{r ([ om v
qmm@mm m -

: mwmmﬁmmﬁmmyﬁm@rw
mtaﬂamﬁ'as g W, 2023 & WAy & e dAR B @
"':#Qmmmwgwm@mmzmmmmm’
g aniE Ritius F%'HT I Urr 10 (2) &F m WW L
?.Wmmwmﬁamﬁtﬂmﬁm%ﬁm; |

mmasanaqra | e

No. Gen./11/06/2026/.846..... Date:01./05/2026
Copy forwarded to the following for information and necessary
action:-

1. All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur
(Registrar (CPC), RHC, Bench Jaipur with a request to upload the
same on High Court website)

The District & Sessions Judge, Kota

The Chief Judicial Magistrate, Kota

The Concerned Court through District Judge, Kota

AOQJ (Confidential/ RJS Estt./ RJS Leave/ SC Estt.-I/ SC Estt.-II/ HC
Estt./ Statistics/ Budget/ Building/ Bill/ Computer Cell.
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RAJASTHAN HIGH COURT, JODHPUR

No. Gen./11/06/2026/.847.... Date:01./05/2026
Copy forwarded to the following for information and necessary
action:-

1. All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur
(Registrar (CPC), RHC, Bench Jaipur with a request to upload the
same on High Court website)

The District & Sessions Judge, Sikar

The Chief Judicial Magistrate, Sikar

The Concerned Court through District Judge, Sikar

AOJ (Confidential/ RJS Estt./ RIS Leave/ SC Estt.-I/ SC Estt.-1I/ HC
Estt./ Statistics/ Budget/ Building/ Bill/ Computer Cell.
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RAJASTHAN HIGH COURT, JODHPUR

No. Gen./11/06/2026/.848..... Date:.01./05/2026
Copy forwarded to the following for information and necessary

action:- »

1. All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur

(Registrar (CPC), RHC, Bench Jaipur with a request to upload the

same on High Court website)

The District & Sessions Judge, Churu

The Chief Judicial Magistrate, Churu

The Concerned Court through District Judge, Churu

AOJ (Confidential/ RJS Estt./ RJS Leave/ SC Estt.-I/ SC Estt.-1I/ HC

Estt./ Statistics/ Budget/ Building/ Bill/ Computer Cell.
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RAJASTHAN HIGH COURT, JODHPUR

Copy forwarded to the following for information and necessary
action:-
1. All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur
(Registrar (CPC), RHC, Bench Jaipur with a request to upload the
same on High Court website)
The District & Sessions Judge, Kotputli
The Chief Judicial Magistrate, Kotputli
The Concerned Court through District Judge, Kotputli
AOJ (Confidential/ RJS Estt./ RIS Leave/ SC Estt.-I/ SC Estt.-II/ HC

Estt./ Statistics/ Budget/ Building/ Bill/ Computer Cell. \Xw
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RAJASTHAN HIGH COURT, JODHPUR

No. Gen./11/06/2026/.829..... Date: 01./05/2026
Copy forwarded to the following for information and necessary
action:-

1. All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur
(Registrar (CPC), RHC, Bench Jaipur with a request to upload the
same on High Court website)

The District & Sessions Judge, Baran

The Chief Judicial Magistrate, Baran

The Concerned Court through District Judge, Baran

AOJ (Confidential/ RJS Estt./ RIS Leave/ SC Estt.-I/ SC Estt.-II/ HC
Estt./ Statistics/ Budget/ Building/ Bill/ Computer Cell.
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RAJASTHAN HIGH COURT, JODHPUR

No. Gen./11/06/2026/821...... Date:.01/05/2026
Copy forwarded to the following for information and necessary

action:-

1. All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur

(Registrar (CPC), RHC, Bench Jaipur with a request to upload the

same on High Court website)

The District & Sessions Judge, Bharatpur

The Chief Judicial Magistrate, Bharatpur

The Concerned Court through District Judge, Bharatpur

AOJ (Confidential/ RJS Estt./ RJS Leave/ SC Estt.-I/ SC Estt.-1I/ HC

Estt./ Statistics/ Budget/ Building/ Bill/ Computer Cell.
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Copy forwarded to the following for information and necessary
action:-
1. All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur
(Registrar (CPC), RHC, Bench Jaipur with a request to upload the
same on High Court website)
The District & Sessions Judge, Bhilwara
The Chief Judicial Magistrate, Bhilwara
The Concerned Court through District Judge, Bhilwara
AQ]J (Confidential/ RJS Estt./ RJS Leave/ SC Estt.-I/ SC Estt.-II/ HC
Estt./ Statistics/ Budget/ Building/ Bill/ Computer Cell.
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RAJASTHAN HIGH COURT, JODHPUR

Gen./11/06/2026/.893.....

Date:.01/05/2026

Copy forwarded to the following for information and necessary
action:-
All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur
(Registrar (CPC), RHC, Bench Jaipur with a request to upload the

same on High Court website)

The District & Sessions Judge, Chittorgarh
The Chief Judicial Magistrate, Chittorgarh

The Concerned Court

AOJ (Confidential/ RJS Estt./ RJS Leave/ SC Estt.-I/ SC Estt.-II/ HC

Estt./ Statistics/ Budget/ Building/ Bill/ Computer Cell.
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No. Gen./11/06/2026/.854.... Date: 91./05/2026
Copy forwarded to the following for information and necessary

action:-

1. All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur
(Registrar (CPC), RHC, Bench Jaipur with a request to upload the
same on High Court website)

2. The District & Sessions Judge, Bikaner

3. The Chief Judicial Magistrate, Bikaner

4. The Concerned Court

5. AQJ (Confidential/ RJS Estt./ RJS Leave/ SC Estt.-I/ SC Estt.-II/ HC

Estt./ Statistics/ Budget/ Building/ Bill/ Computer Cell.
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